Title: Regarding need to provide more railway facilities at Ranchi in Jharkhand.
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...(Interruptions)

MR. SPEAKER: Shri Mani Shankar Aiyar, in the morning | have allowed Shri Jaipal Reddy to raise the matter.
Please understand. You are not allowing the other Members to take part in the proceedings of the House.

...(Interruptions)

MR. SPEAKER: It is after raising matters under Rule 377.
...(Interruptions)

MR. SPEAKER: Nothing should go on record except Matters under Rule 377.
(Interruptions)*

Not Recorded.



